
GOVERNMENT OF INDIA 
AGRICULTURE

LOK SABHA

UNSTARRED QUESTION NO:2050
ANSWERED ON:03.12.2001
ASSISTANCE FOR NATURAL CALAMITIES 
Y.G. MAHAJAN

Will the Minister of AGRICULTURE be pleased to state:

(a) the amount allocated by the Government to the State Governments to tackle the natural calamities during each of the last three
years; 

(b) the States which have suffered maximum loss of life and property due to natural calamity during the said period; and 

(c) the amount of assistance provided to those States, State-wise?

Answer

MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HUKUMDEO NARAYAN YADAV) 

(a) to (c): Natural calamities do cause damage to life and property of varying magnitude depending upon the nature, intensity and
severity of the calamity. Orissa and Gujarat have suffered maximum loss because of Super cyclone and earthquake, respectively.
State-wise details of release of Central share of CRF and assistance provided from the NFCR/NCCF during 1998-99 to 2000-01 is
indicated in the statement annexed. 

STATEMENT REFERRED TO IN REPLY TO LOK SABHA UNSTARRED QUESTION NO.2050 FOR ANSWER ON 3.12.2001
INDICATING DETAILS OF CENTRAL SHARE OF CALAMITY RELIEF FUND (CRF) RELEASED AND ASSISTANCE PROVIDED
FROM NATIONAL FUND FOR CALAMITY RELIEF(NFCR)/NATIONAL CALAMITY CONTINGENCY FUND(NCCF) STATES TO THE
STATES, DURING 1998-99 TO 2000-01 

       (RS. IN CRORE) 
         
  CENTRAL SHARE OF CRF RELEASED  ASSISTANCE PROVIDED FROM NFCR/NCCF

   1998-99 99-2000 2000-01  1998-99 99-2000 2000-01 
S.NO. NAME OF STATE (NFCR)           (NFCR)                 (NCCF) 
         
1 Andhra Pradesh 103.30 107.69 148.54  26.50 75.36 - 
2 Arunachal Pra 5.86 6.10 9.02  13.47 - 2.00 
3 Assam  41.60 43.37 76.12  59.90 - - 
4 Bihar  43.22 33.79 50.22  11.45 38.18 29.67 
5 Chhattisgarh - - 20.60  - - 40.00 
6 Goa  0.89 0.93 0.47  - - - 
7 Gujarat  116.12 121.05 131.14  55.35 54.58 585.00 
8 Haryana  20.84 21.73 60.98  13.27 - - 
9 Himachal Pra 22.42 23.37 32.61  - - 8.29 
10 Jammu & Kashmir 16.39 17.09 26.18  - 73.42 - 
11 Jharkhand - - 42.52  - - - 
12 Karnataka 34.81 36.29 55.93  49.98 17.09 - 
13 Kerala  46.08 48.04 17.34  - - - 
14 Madhya Pradesh 42.49 44.29 46.98  35.00 38.86 35.00 
15 Maharashtra 56.73 44.36 117.90  - - - 
16 Manipur  2.06 1.61 1.56  - 4.93 - 
17 Meghalaya 2.32 2.42 2.95  - - 1.00 
18 Mizoram  1.05 1.10 1.12  - 6.00 - 
19 Nagaland 1.41 1.47 0.53  - - - 
20 Orissa  40.77 42.50 103.65  - 828.15 35.00 
21 Punjab  45.04 46.96 92.04  - - - 
22 Rajasthan 148.92 155.25 196.00  21.98 102.93 85.00 
23 Sikkim  3.92 4.08 2.95  7.67 - - 
24 Tamil Nadu 49.37 51.47 76.98  - - - 
25 Tripura  3.74 3.90 1.41  5.05 5.34 - 
26 Uttaranchal - - 7.10  - - - 
27 Uttar Pradesh 104.07 108.50 32.08  131.15 16.68 - 
28 West Bengal 42.69 44.50 75.83  66.33 29.52 103.25 



CRF NFCR NCCF 98-2001


	GOVERNMENT OF INDIA  AGRICULTURE LOK SABHA
	Answer

